
IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

Notification No. 3300- RG.                                                             Dated : August 26, 2013.

CHANGE OF DATE OF VIVA-VOCE/PESONALITY TEST SCHEDULED TO BE 
HELD ON 5  TH   SEPTEMBER, 2013.  

In partial modification of the Court’s earlier Notification No. 3111-RG dated August 19, 

2013 notifying the Names, Roll Nos. along with the dates and time of the Viva-Voce/Personality 

Test of the candidates who have declared as qualified on the basis of the result of the written 

examination held on 22nd, 23rd and 24th June, 2013 for recruitment to the cadre of District Judge 

(Entry Level) in the West Bengal Judicial Service by way of direct recruitment from Bar as well  

as through Limited Competitive Examination for being appeared at the viva-voce/personality test 

to be held in the High Court at Calcutta on 3rd, 4th and 5th September, 2013, it is notified that only 

the date of Viva-Voce/Personality Test scheduled to be held on 5 th September, 2013 for the 

following candidates is deferred and instead thereof the same will be held on Monday, the 

9th September, 2013 at 2.00 p.m. in the High Court at Calcutta : 

Candidates qualified for viva-voce/personality test for appointment to the cadre of District Judge 
(Entry Level) through Limited Competitive Examination.

Names of the Candidates Roll No. (LCE/HC-CAL/13/….) Date and time of the Viva-
voce / personality test.

Smt. Durga Khaitan 18 09-09-2013 at 2.00 p.m.
Sri Sandip Kumar Manna 39 09-09-2013 at 2.00 p.m.
Sri Tarak Nath Bhagat 65 09-09-2013 at 2.00 p.m.
Bimal Kanti Bera 75 09-09-2013 at 2.00 p.m.
Sri Gopal Kumar Dalmia 17 09-09-2013 at 2.00 p.m.
Arun Kiran Bandyopadhyay 56 09-09-2013 at 2.00 p.m.
Smt. Sujata Kharga 45 09-09-2013 at 2.00 p.m.
Sri Sanjoy Kumar Das 70 09-09-2013 at 2.00 p.m.
Sri Manoj Kumar Rai 55 09-09-2013 at 2.00 p.m.

The aforementioned Judicial Officers will be intimated accordingly about the change of 

date of Viva-Voce/Personality Test. 

The call letters for the concerned candidates/Judicial Officers have already been issued in 

the tune of the Court’s Notification No. 3111-RG dated 19-08-2013.

No further call letter will be issued to the concerned Judicial Officers. The call letters 

already issued to the concerned Judicial Officers for Viva-Voce/Personality Test scheduled to be 

held on 5th September, 2013 will be treated as the call letter of Viva-Voce/Personality Test re-

scheduled to be held on 9th September, 2013. 

The  date,  time,  venue  for  the  Viva-Voce/Personality  Test  for  the  other  qualified 

candidates and the other terms and conditions as mentioned in the Court’s earlier Notification 

No. 3111-RG dated 19-08-2013 shall remain unchanged.

This is general information for all concerned.

                          By Order,

Sd/-
(Mir Dara Sheko)

Registrar General-cum-Secretary,
Selection Board, High Court, Calcutta.


